
NATIONAL COMPANV LAW TRIBUNAT

NEW DELHI BENCH

NEW DELHI

COMM:

PRESENT: SH.R.VARDHARA,AN

HON'BLE MEMBER (J)

c. P. NO.4(ND)12
cA. NO.

SH. M.K. HANJURA

HON'BLE MEMBER (J)

ATTENDANCE-CUM.ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAT COMPANY LAW TRIBUNAT ON 20.09.2016

NAME OF THE COMPANY: M/s, Suhas Chakma V/s. M/s. South Asia Human Riqht
Documentation Centre Pvt. Ltd.

SECTION OF THE COMPANIES AC-t= 397 /39a
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ORDER

Learned counsel for the petitioner is present'

27 .09.20tG for the appearance of the respondents'

s4/-
(R.Varadharajan)

Member (Judicial)

None for the resPondents. List on

s 4/-
(Mlilaraj dtittt* Haniura)
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Member (fudicial)


